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IN THE CENTKAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
' A HYDERABAD

0. B.No, 1610/92 ' " Date of Order: 18,11,92

BETWEEN &
L.Krishna Goud ' .« Applicant,
AND |

i, The Principal Director of
Commercial Audit and Ex,0fficio Member
Audit Board, Accountant General
Office Complex, Saifabad,
Hyderabad.

2, The District Employment . | L
Officer, Iiabour, :

Hyderabad. .. Respondents,
2.
Counsel for the Applicant .. Mr,K.Venkateswara Rao
‘ : for
Mr.O.KailasanathReddy
Counsel for the Fespondents . ﬁr.G.Parameswara Rao
' Mr.D.Panduranga Reddy
Spl, Standing Counsel
for State of AP,
CORAM:

HON'BLE SHHRI k,BALASUBRAMANIAN, MEMBER (ADMN.) |

HON'B LE SHKI T.CHANDKASEKHARA REDDY, MEMBER (JUDL, )’

(Order of the Division Bench delivered by

Hon'ble ohri k.,Balasubramanian, Member(Admn.)i ).

. __  ®&ri K.Venkateswara Kao represented the case on

: . \ . ,
Tﬁ??iff’Ef“Sfiikhiiaﬁéﬁgfh Reddy, Advocate for .the applicant.

Ms,Shakti for Sri G.Parameswara Rao and Mr.D.Panduranga Reddy,
, ‘ | .
Spl, Standing Counsel for State of A.P. are pfesent . Heard

both sides.




* e 2 »e I 7 ) ‘lr ' V
Earlier the applicant had filed 0.A.669/92 which

was disposed of on 12,8,1992 as pxematurjﬁ'as bn that dete,

1 7]

o list had been forwarded by the Employment Exchange to

)
the First respondent. It is now stated by Mr,K.Venkateswara rao

i
i

that subsequently a list had been forwarded and while the names
|
of the applicant does not figureﬁ; the names o% persons who

are juniors to the applicant have been figured}and he had
Ct !

given 2 names, (A.kemesh Ex,No,C45389/89 and Rama inshna
Ex.No.0C/US/6647/89). w “

|

2. Under these ¢ircumstances we dispose of this

- i . |
application with a direction to the Second Respondent to

forward the name of the applicant also for the notified vacancies
' )
of Group-D) received from the First respondent PROVIDED persons
——e

G Auth Abonaiing byt EW Exchong”, R~f
=nd, shall consider his name also for the inte:view and other

A
steps. O.A.‘ié disposed of accordingly with no order as to
| _ . :

juniors to the applicant in the same category had been sponsored

costs,

_._—-—’:\/ - 4—7 i {"j\_&w\\,___—
, | 7 ‘ _ -
(R ,BALASUBRAMAN IAN ) (T, CHANDRASEKHAKA REDDY )
Member (Admn, ) . v - Ma?ber(Judl,ﬁ

i
) PRCSEEERIE G- "'l
(Dictated in Open Court) | Deputy Regis?xarb

| b

Dated: 18th November, 1992

To
1, The Principal Director of Commerical Audit and Ex.0fficio
Members Audit Board, Accountant General, 0ffice Complex
Saifabad, Hyd. : ' Sh !
2. ga The District Employment Officer, Labour, Hyddrabad.
3. One copy to Mr,0.Kailasanatha Reddy, Advocate, CAT.Hyd
4. One copy to Mr,G.Parameswar Rao, SC for AG.CNP;Hyd. *

5. One copy to Mr.D.Panduranga Redd i.Coun ,
6. One spare COpYye. ,y' sp sel for A.P.Govt/!
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'THE HON'BLE MR.C)J.ROY : MEMBER(

. R-}i- /Cn}{. /M.AaNﬁ

. Dis{nis ed
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CHECKED BY w \ APPROVED BY \

IN THE CENTRAL ADMINISTRATIVE TREBUN
HYDERABAD BENCH : HYDERABAD

THE HON'BLE MR c )

AND ' _/”// h

THE HON'BLE MR.R.BALASUBRAMANIAN:
AND /

“

Dated: ¢ -(| -1992

(RBERY JUDGMENT s

in

0.4.No, \6 \Q \q RPN

T.4.No, (wp'_No

rd

Admikted and interim directions
issukd. .

r

Allowkd

Disposed of with directions

Dismigsed as withdrawn

Digmigsed for .default
M,A. rdered/Rejected

No orders as to costs, ' . ;
{entral Admmnstmtme Tnbuna
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